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MR. CHAIRMAN: Question No. 80, Shri Sambhaj Chhatrapati. ... (Inferruptions). .
Prof. Ram Gopalyi, please. ..(Interruptions)... Please. . .(Interruptions)...
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MR. CHAIRMAN: Please. .. .(Interruptions)... Shni Sambhaji Chhatrapatii.
...(Interruptions)...
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MR. CHAIRMAN: Please ...(Interruptions).. 1ol oft, e qlar sfag el
21 ..(Interruptions)... This is not going on record. ..(Interruptions).. Why are you
wasting your energy? ...(Interruptions)... 214 HIAl X Hhd 8, cdfh Sa1g <A1 31
M 2 H I B B B whar g7 please. ..(Inferruptions)... No Commentary
please. ...(Interruptions)... I have got the other questions. ..(Interruptions)... Please.
Now, Q.No.80. Shri Sambhaji Chhatrapati.

Maintenance of data on employment in the unorganised sector

80. SHRI SAMBHAII CHHATRAPATT: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

{a) whether Government has any accurate mechanism to maintain data on

employment generation under the unorganised sector;

{b) 1if not, the reasons therefor and why a beginning should not be made at

least now; and

{c) whether Government has any concrete plan to bring workmen of the
unorganized sector under Hmployees’s Provident Fund Organisation (EPFO) and

Employee’s State Insurance {(ESI) by imtiating some suitable measures?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI SANTOSH KUMAR GANGWAR): (a) to (¢) A Statement
1s laid on the Table of the House.

* Not recorded



54 Oral Answers [RATYA SABHA] to Questions

Statement

{a) to (c) To ascertain employment and unemplovment situation in the country,
National Sample Survey Office (NSSO), Ministry of Statistics and Programme
Implementation conducts labour force surveys on employment and unemployment.
The last such survey by NSSO was conducted during 2011-12. In addition, Labour
Bureau, Ministry of Labour and Employment also conducts surveys on Employment-

Unemployment and the last available result is for 2015-16.

Labour Bureau is also conducting survey for estimation of employment generation
under Pradhan Mantri MUDRA Yojna (PMMY) PMMY survey is an enterprise
survey to collect the information on generation of employment in different sectors
broadly categorized as Manufacturing, Services, Allied agriculture, Trading and any
other sectors which have been assisted under the PMMY.

With a view to measure changes in the labour market on more frequent basis,
Ministry of Statistics and Programme Implementation has launched Periodic Labour
Force Survey (PLFS). The PLFS aims to provide quarterly changes of various
indicators of the labour market for urban areas and the annual estimates of different

labour force indicators for both rural and urban areas, at State/UT and all India level.

Employment generation coupled with improving employability is the priority
concern of the Government. The Government has taken various measures in this
direction like encouraging private sector of economy, fast tracking various projects
involving substantial investment and increasing public expenditure on schemes like
Prime Minister’s Employment Generation Programme (PMEGP), Mahatma Gandhi
National Rural Employment Guarantee Scheme (MGNREGS), Pt. Deen Dayal
Upadhyaya Grameen Kaushalya Yojana (DDU-GKY) and Deendyal Antodaya Yojana-
National Urban Livelihoods Mission (DAY-NULM). MUDRA scheme has been
initiated by the Government to facilitate self-employment by providing loans for
manufacturing, processing, trading, services and activities aligned to agriculture for
promotion of self-employment.

Pradhan Mantri Rojgar Protsahan Yojana (PMRPY) has been initiated by the
Ministry of Labour and Employment in the year 2016-17 for mcentivizing employers
by paying their entire contribution of 12% (or as admissible) towards the EPS and
EPF for all sectors we.f 01.04.2018 to all eligible new employees and is applicable
for all sectors for the next 3 vears. This scheme has dual benefit, where, on the one
hand, the employer is incentivized for increasing the employment base of workers
in the establishment, and on the other hand, a large number of workers will find
jobs 1n such establishments. A direct benefit 1s that these workers will have access

to social security benefits of the organised sector
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The Emplovees” Provident Funds and Miscellaneous Provisions (EPF & MP) Act,
1952 is applicable to every establishment employing 20 or more persons which is
either a factory engaged in any industry specified in Schedule-I of the Act or an
establishment to which the Act has been made applicable by the Central Government
by notification in the Official Gazette.

SHRI SAMBHAIJ CHHATRAPATI: Sir, unorganized sector 1s a matter of deep
Concern. In unorganized sectors, especially, when the work is awarded on confract,
the situation is still worse. I would like to ask the hon. Minister to spell out what
plans the Government has either to create a separate mechanism or to strengthen
the role of existing employment exchanges for keeping data on employment for

organized and unorganized sectors.
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SHRI SAMBHAI CHHATRAPATT: The workers of the unorganized sectors

remain out of EPFO and ESI, which 1s a matter of serious concern. I would like

to know from the hon. Minister what action the Government is initiating to bring

the workers of unorganized sector under EPFO and ESI.
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SHRI MANISH GUPTA: Sir, the Minister has given an elaborate reply. We have
observed that there is no mention of as to what kind of social security network
1s being provided for the unorganized sector. I would like to know whether they
are thinking of any social security network or any other welfare scheme for the

unorganized sector.
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SHRI ANIL DESAIL: Mr. Chairman, Sir, the situation in our country regarding the
unorganized sectors' employment of labour is 90 per cent compared to 10 per cent
in organized sector. The hon. Minister in his reply has said that the survey of the
maintenance of employment for the unorganized sector was last done by the NSSO
in 2011-12 and by the Labour Bureau up to 2015-16. Sir, two major upheavals have
taken place, one by the demonetization and another one 1s through GST. So, that has
made a big shift as far as generation of employment in the country is concerned.
Demonetization has really impacted the labour scenario and people have lost jobs.
And, GST has made the informal sector to come to the formal sector. So, this is
a major shift Through you, Sir, I would like to know from the hon. Minister as
to what steps have been evolved by the Ministry of Labour of this major shift, to

analyze it and to address the unemployment situation in India.
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MR. CHAIRMAN: Please. .. .(Interruptions)... No Comments while sitting
...(Interruptions)...
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MR. CHAIRMAN: No, no, please. ...(Interruptions)... This practice should not

be continued like this. .. .(Interruptions)... If you disagree, disagree.
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SHRI JATRAM RAMESH: Sir, a mention has been made in the answer on
the EPFO (Employees' Provident Fund Organisation) and my question relates to the
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EPFO. Over the last few months, a number of claims have been made on behalf of
the Government that India has solved the unemployment problem because the EPFO
data shows that every month about eight lakh jobs are being created.

MR. CHAIRMAN: What is your question?

SHRI JATRAM RAMESH: Sir, my question 1s this. When will this data be made
available to public for independent people to analyse, understand and ultimately arrive

at the truth? Right now, only two persons have access to this data.
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MR. CHAIRMAN: Right. .. .(Interruptions)... NOW, Question No. 81.
.(Interruptions)... Mr. Neeraj Shekhar, please. ..(Inferruptions)... Sit down.
..(Interruptions)... Why do you suddenly get up and start speaking? .. (Interruptions)...

sft Fiwer v *

sft wuMfa: 27 Taq e §1 ey 98 TISUl L (AFEME)... TS TAd XD T
T8 Tad §, 9% Rais d T8 S @i e 91 81 8, 39 oiMdr 9w gl 2l
...(TIEH)... Now, Shri Anubhav Mohanty. ...(Interruptions)... I don't allow this and I
advise you all, please don't make such Comments, loose Comments. ...(Inferruptions). .
NOW, Shri Anubhav Mohanty....(Interruptions)...

SHRI NEERAT SHEKHAR: Sir, I never make loose comments. ...(Inferruptions)...

[ never do. .. .(Interruptions)...

MR. CHAIRMAN: The House has to run as per some procedure.

* Not recorded.



